
IN THE CENTRAL ADMINISTRATIVE TRIAUNAL 
AHMEDABAD BENCH 

O.A. No. /188/93 

DATE OF DECISION 7 • 5• 1993  

iuresh Gugdas Kaivani 

iir. Ii•  J. ianavaty 

Versus 

The Union of India 	Ors. 

Mr. Akil Kureshi 

Petitioner 

Advocate for the Petitioner(s) 

Respondent 

Advocate for the Respondent(s) 

CORAM: 

The Hon'ble Mr. V. 	 i1Cffl r ( 

The Hon'ble Mr. 

Whether Reporters of local papers may be allowed to see the Judgement ? 

To be referred to the Reporter or not ? 

Whether their Lordships wish to see the fair copy of the Judgement ? 

Whether it needs to be circulated to other Benches of the Tribunal? 
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- I  

Suresh Gangdas Kasiyani, Applicant 

Vs. 

Union of India, 
Through: 
The Director General, 
All India Radio, 
(Civil Construction Wing- Elect.) 
2nd Floor, P.T.I, Building, 
New Delhi, 

Executive Engineer, 
Civil Construction Wing (Elect.), 
Won! T.V. Station, 
Bombay. 

Assistant Engineer, 
Civil Construction (Wingh) Elect,, 
All India Radio, 
IJear Race Course, Rajkot. 	 ... Respondents 

L J U D 	Ii 	T 

Date ;7.5.1993 

r; Hon'ble Mr. V. Radhakrishnan, Member (A). 

Mr. Nanavati, learned advocate for the aoljcant 

says that, his client is not imieciately available. The 

isarued advoca-be Pr. des are for dir. Akil Kireshi, for the 
(i  

responocuts have oiferec two optiortto eithercontjnue  as 

n'istr roll at Rajkot as Asstt. Wireman or take up to post 

as Khalasi on the regular basis at Ehpal•  The applicant is 

directed to exercise his option within 15 days for which 

counselior respondents aqres • With the above direct ions, 

the aplication is disposed of at this stage. 

W. iRadhaknish 
i1erer (A) 

*K 



CENTRAL ADMINISrRATIVE TRI iUNAL 
Ahmedabad ench 

	

0 Applicaj No. i a 	 of 19 
Transfer App1icj No 	 Old W.Ptt No. 

CP\fIFIT 

Cejfied that no fuher action is required tobe 
taken and the case is fit for consignment to the Reco rd Room (Decided) 

Dated 

0ountersigned : 

8inature of t Dealing 
Section Officer,'ou 	officer 
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